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DATE OF DECISION 10.5.99

Yakub Mohmammed siddique sheikh  pgatitioner

Mr. H.D. Mirani, Advocate for the Petitioner [&
Versus

union of India & Orse. Respondents

Mr. Akil Kureshi Advocate for the Respondent [s]

CORAM

The Hon'ble Mr. Ve Ramakrishnan, vice Chairman

The Hon'ble Mr. P.C. Kannan, Judicial member

JUDGMENT

Whether Reporters of Local papers may be allowed to see the Judgment &
To be referred to the Reporter or not 2

Whether their Lerdships wish to see the fair copy of the Judgment ?

Whether it needs to be circulated to other Benches of the Tribunal ? ¢




-2-

Yakub Mohmammed siddique sheikh,

Ex-Senior Auditos,

Accountant General Qffice-II,

(Aaudit), Rajkot.

Address;

Bhistiwad, Rajkot. veece Applicant.

(Advocate; Mr.H.D.Mirani)
versus
1. Union of India, through
The Comptroller & Auditor General
of India,
10 Bahadurshah Jafar Marg,
New Delhi - 110 002.

2. The accountant General-II, (audit),
Opp: Race course, Rajkot. cces Respondents.

(AdvocategMr. akil Kureshi)

ORAL ORDER

Q«AeNO. 170/199 3

pPer; Hon'ble Mr. V. Ramakrishnan, vice chairman.

Seen application dated 24.4.99 from the learned counsel
for the applicant, counter-signed by the applicant alsoM
seeks leave to withdraw the 0.A. Leave granted. O0.Aa.

disposed of as withdrawn.

(P.C.Kannan) (VeRamakrishnan)
Member (J) vice Chairman

vtc.



CENTRAL ADMINISTRATIVE TRIBUNAL, DE LHI

tion No. _ of 19
”~ i pxier
Transfer application No. O WIS POE IS ocn et it s im0
CERTIFICATE

Certified that no further action is required to be taken and the case is fit for consignment to the Record
Room (Decided). '

. Dateds O‘:\\O&‘\Q‘\\
A

v Cd rsigned. /
. x X \/(} V) vm'/
| ; , Signatu{e ¢ Dealing

Section Officer/Court Officer.
‘ Assistant,

MGIPRRND—17 CAT/86—T, S, App,—30-10-1986—150 Pads,
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